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THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS AND
IN THE MINISTRY OF FOOD. AND
CIVIL SUPPLIES (DR. M.S. SANJEEVI
RAO): (a) to (c) According to the voluntary
price control, the ex-factory price of a 16,5
Kg. tin of vanaspati has been fixed at Rs. 217
Till recently, thesc prices were, by and large,
being observed at all levels i.e. manufactures,
wholesalers and retailers. However, of late,
there are reports of higher wholesale and
retail prices of vanaspati in certain parts of
the country. The State Government autho-
rities have been requested to keep vigil on
the price situation in their respective areas.
To facilitate the availablility of the commo-
dity to the ¢onsumers at a reasonable price,
the manufacturers have been advised through
their Associations to supply a certain per-
ccntage of their produce at the agreed price
1o the State Governments, if they so want
for sale through their nominees or through
Public Distribution System.

Complaints from M. P.’s about New
Pattern Registration Scheme

9275. SHRI VILAS MUTTEMWAR :
Will the Minister of WORKS AND HOUS-
ING be pleased to state :

(a) whether the Delhi Development
Authority bas recejved complaints about the
New Pattern Registration Scheme, 1979 from
the Members of Parliament and the registered
persons during April, 1984 ;

(b) if so, the details thereof ;

(c) whether Government bave taken any
action so far in this regard ;

(d) if so, the details thereof ; and

(e) if not, the reasons therefor ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS IN THE
MINISTRY OF WORKS AND HOUSING
AND ‘'IN THE DEPARTMENT OF
PARLIAMENTARY . AFFAIRS (SHRI
MALLIKARJUN): (a) to (e) No specific
complaint against the New Pattern Registra-
tion Scheme, 1979 has been received from
the Members of Parliament and the regis-
tered persons during April, 1984, Various
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queries/clarifications are, however, sought by
registrants of the scheme from time to
time.
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